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THE MINITER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND THE 
MINISTRY OF STATE OF TNE MINISTRY 
OF TOURISM (SHRI JAGDISH TYTlER) 
(a) and (b) No, Sir. 

[ Translation] 

Allotment of Flata to Jhuggl 
Dweller. 

1234. DR. CHANDRA SHEKHAR TRI-
PATHI: Will the Minister of URBAN DEVEL-
OPMENT be preased to state: 

(8) whether construction of Juggi 
Jhonpari in Dolhi is on the increase; 

(b) whether the persons having their 
own rsidential accommodation in Delhi are 
also engaged ira putting up jhuggi jhonpari; 

\c) if so, whether Government are 
conducting any enquiry into this fact before 
allotment of a plat to a jhuggi jhonpari own-
ers; and 

(d) if so, the number of such cases 
detected so far where allottees of plot al-
ready owned accommodation and fi not, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHAt DALBIR SINGH): (a) Spradic cases 
of squatting have been reported. 

(b) and (d). No such cases have come to 
our notice. 

(c) Alternative sites are offered to 
squatters on furnishing an undertaking that 
he does not own any plot or accommodation. 

[English] 

Programme for the Cultivation of 
Cashewnuts 

1235. SHRI N. DENNIS: Will the Minister 
of AGRICULTURE be pleased to state: 

(a) whether Government have intro-

duced any programme for the cultivation of 
cashewnuts in the country; 

(b) the places where such programme 
is implemented; and 

(c) wnether this programme would be 
implemante in all the States wbere cash .. 
ewnuts cultivation cou~ hQ carried out suc-
cessfully? 

THE MINISTER OF STATE IN_ THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE Mn~ISTRY OF 
AGRICULTURE (SHRI YOGt:NDRA MAK .. 
WANA): (a) Yes, Sir. 

(b) States, namely Kerala, Karnataka, 
Andhra Pradesh, Tamil Nadu, Maharashtra, 
Madhya Pradesh, West Bengal, Tripura, 
Goa and Union Territory of Pondecherry are 
implementing the programme. 

(c) All the potential States and Unior. 
Territory for cashew cultivation are imple .. 
menting the programme. 

Closure of NSC Farm 

1236. SHRI MULLAPPALL Y RAMA-
~HANDRAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether Union Government have 
decided to close down the public sector 
National Seeds Corporation wheat founda-
tion seed farm at Hempur, adjoining the 
Corbett National Park; 

(b) if so, its likely impadontheproduc-
tion of breeder and foundation seeds of 
wheat in the country; 

~c) whether any alternate arrange-
ments are being amde for supplYing 
adequate quantity fa wheat seeds to the 
farmers, if so, the details thereof: and 

(d) if not, the reasons therefor? 

THE MINISTER- OF STATE IN THE 
DEPARTMENT OF AGRICUL TUAE AND 
COOPERATION IN THE MINISTRV OF 
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AGRICUL lURE (SHRI YOGENDAA MAK- which ;s periodically enhanced under the 
WAN,,): (a) Ves. Sir. existing policy. 

(b) to (d). Major PQrtions of the breeder 
and foundatin seeds of wheat are Deing 
produced by the Agricultural lIniversities, 
Raiearch Institutes and Gov.memnt Seed 
Multiplication farms including State Farms 
Corporation of India. The hempur Farm was 
producing a negligible per-centage of the 
total production of breeder and foundation 
seeds of wheat in the Country. The closure 
of this farm will have no impact on the pro-
duction of these seeds and availability of 
certified seeds of wheat to farmers in the 
country, as the small quantities of breeder 
and foundation seeds of wheat which were 
being produced by Hempur farm would be 
available from other above-mentioned 
agencies. 

Allocation of Kerosene to Ker.'. 
Fishermen 

1237. SHAI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(8) the average monthly allocation of 
kerosene made by Union Government to the 
traditional fishermen of Kerala for use in 
outboard motor fishing crafts; 

(b) whether Kerala Govememnt had 
requested for increasing the allocatibn of 
Kerosene; and 

(c) if so, the decision taken thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGAICUL TURE (SHAI YOGENDRA MAK-
WANA): (a) An allocation of 1000KL per 
mO/lth of Kerosine is being amde to Kerala 
for use by the State's fisheries sector. 

(b) Yes. Sir. 

(c) State Government have been ad-
vised to meet additional raquir,mant of 
KetpS8n. for its fisheri .. sector from out of 
overaO allocation of Kerosene to the State 

Hou.lng Pro .,ramme for Central 
Government Employ ••• 

1238. SHIR BALASAHEB VrKHE PATIL: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether delay have led to an esca-
lation in the cost ofthe housing programmes 
for Central Government employees; 

(b) if so. whether these delays have 
resulted in infructuous expenditure and loss 
of oh.uge revenue; and 

(c) if so, the details and facts thereof? 

THE ·MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI. DALBtR SINGH): (8) No. 

(b) and (c). Do not arise. 

Indian Broadc •• tlno Service 

1239. SHRI VIRCHI CHANDER JAIN : 
Will the Minister of INFORMATION AND 
BROADCASTING be pleBsed to state: 

(a) when the announcement regard: 
ing the constitution of Indian Broadcasting 
(Programme) Service was made; .. 

(b) the progress made in this ,respect; 

(c) the reason for the delay in the im-
plementation of IB (P) S; . 

(d) the number of Programme Officers 
who have retired since the announcement of 
the constitution at the service; and 

(8) the date by when Indian Broad-
casting (Programme) Services will come 
into force? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFOAMA nON AND BROA-
CASTING (SHRI. A.K PANJA): (a) The 
Government announced its decision to con-




